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DELHI VIDHAN SABHA
AULLETIN PART-1T

tion relating to Legislative ang other matters)
«-Menday, gutie 6, 1994/5yesthe 16, 1916 (Saka) e

DETENTION aND RELEASE OF MEMBER

: The following communi
- addressed to the Speaker ,

"Shri Sat Park

Rangpuri Chowk, Mahipal

carried out

g7 opan WO : M
" n I have the Honmur ts
fﬁene;ﬁﬂngh“Bidhuri, M.L.Aq

—i was' detained
* 71978 fAr dis

Parliament s

Shri Rana was released

cation dated the 27th May, 1994
Delhi vidhan Sabha from the adai, -
g -, DY+ Commissioner of Police, Scuth west District, New Delhi
g zAﬁhf;waa-received on. 31st May, 1994 g - T

i of o }

ash Rana, Member, Delhi Legislative

ASsembly, was detained at 5,20 P.M. under Section 65

. of Delhi Police Act, 1978 for blocking traffic at

Pur, during demolition being

by DDA at South West District on 27.5.94,

under Secti
obeying the

J-uiﬁﬁ»?? from Parliament Street,

at 7.30 P.M. on the Same day,"

Cep b g . DETENTION AND RELEASE OF MEMBER

7'The following communication dated the 30th May, 1994 .
“the sSpeaker, Delhi lLegislative Assembly from

lice, New Dealhi District, New

inform you that Shri Ramvir )
alongwith his other supportersnd.;

on 65 of Delhi Police Jict,
lawfyl directions of Police
Oppnsilte Police Statioen,

traetf New Delhi at 11.35_A.M. today

?ﬂﬁku & iOEI 3005094¢ )
R i e, He was released at 12,15 p,p. from Police
-ﬁ"”ﬁ?l'ﬁ?Station Parliament Street, New Delhi the same day
\ .@n',_“i.e! 30.5.94."
Fid iﬁi,f?cHANGE OF RESIDENTIAL ADDRESS AND
H " .  TELEPHONE NUMBSFRS OF MEMBERS ,
- T Members  are infermed that the residential address
.@f Shri Kirti 4zad, Member, s as under:-
e . 2, Doctor Lane, '
| 7. 7" New Delhi~110011.
v A N Tele. Nos. Res. 3012244 g
o aE Bl R Off. 344456, ¥
e . 2ed i eThe telephone numbers of the following Members have

. & g%pge;changed which are as under ;-

:r.;"(,. Ll

f

(2 )Shri Mat

oo

(1) shri chang Ram

in Ahmed

- 7281953
- 2268289 |
22603451
P.N. GUPTA
SECRETARY




